From

R. Jayanthi., M.Sc., P.G.D.G.,
Deputy Director, by

Dept. of Geology and Mining,
Collectorate,

Salem-636 001.

To

Tvl.Dalmia Bharat and Sugar and
Industries Limited,

Vellakkalpatti Village,

Karuppur Post,

Salem-636 012.

Agc._l\flo;ZA_B/ZOZl[Mines-C dated 10.03.2022.

Sir,
Sub: Mines and Minerals - Major Mineral - Magnesite
and Dunite - Salem District - Original Application
No. 213 of 2021 (SZz) filed by Thiru.S.Sakthivel,
Salem before the NGT, Southern Zone, Chennai —
Order dated 06.10.2021 - Committee constituted
to inspect Tvl.Dalmia Bharat Sugar and Industries
Lirmited mines area — Over an extent of 574.46.0
Hects. in S.F.No. 6 of Chettichavadi Village - Salem

- West Taluk - Details of production quantity and

>

" foyalty remittance - Called for - Reg.
Ref: 1. G.0.Ms.N0.903 Industries, Labout and Co-

Ll Do T

operation Department dated 25.02.1966.
7 G.0.Ms.No.74 Industries (MMD.1) Department
dated 11.03.1997.

' ~ ! Ve ' . v
s [N g hden P RV RNV PRI PR L

ONA.N0.21 3/ /_'u?l (SZ2).

One Thiru. S.Sakthivel has filed Original Application No.
213/2021 before Naticnal Green Tribunal (SZ), Chennaiwith a
prayer to take action against the rmining of Magnesite and Dunite by
Tvl.Dalmia Bharath Sugar and industries Limited granted vide
G.0.Ms.No.74 Industries (MMD.1) Departrnent dated 11.03.1997 in
Government land in S.F. No.6 Over an extent of 449.36.4 Hects. in

Chettichavadi Village of Salem Taluk and District.

In this connection, The Hon’ble National Green Tribunal (S2),
Chennai in its order dt.06.10.2021 has directed the Joint committee
constituted by the NGT to cause inspection and submit a factual as
well as action taken report, if there is any Violation found
before16.11.2021. Accordingly the Director of Geology and Mining

has constituted the teams to ascertain the volume of mineral
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extracted to confirm whether illegal mining was carried out by

Lessee Company by using Total station survey and directed the
team members to submit the report.

In this regard, the details of transport permit obtained, actual
quantity transported and royalty remittance details for Magnesite
and Dunite has to be furnished before the Hon’ble National Green
Tribunal (S2).

Hence, it is requested to submit the details of year wise
production, transport permit obtained, quantity transported, royalty
and difference royalty remittance from 1966-67 to till date for

Magnesite and Dunite to this office immediately without delay.

This is treated as most urgent. -
o\3\™>
Deputy Director,
Dept. of Geology and Mining,
Salem.
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message

MC-MINES <dalmiamagnesitemines@yahoo.com>

eply-To: DMC-MINES <dalmiamagnesitemines@yahoo.com>
3: ddmines sim <ddminessim@gmail.com>

c: Ambuj Srivastava <srivastava.ambuj@dalmiabharat.com>

Dear Madam,

Sub- Details of production, transport and other details sought-reg.

Ref- Your letter dated- 10.03.2022.

With reference to the above cited letter, we submit hereby our reply and details sought in the attach

ment below.

This is for your kind information.
With kind regards,
P.G.Kalidass,

Agent and Supdt of Mines,
CCJ Mines-Salem.

2 attachments

s H

IMG-20220318-WA0039.jpg
225K

-@ Reply Letter dt 18.03.2022 to DD Ltr dt 10.03.2022.pdf
121K



Sl MM:26142
Date:19.03.2022

To,

The Deputy Director,

DeFartment of Geology and Mines,
Collectorate, Salem.

Dear Madam,

Sub: Submission of details of transport quantities, royalty remittance for

the period from 2006-07 to 2020-21 -reg

&V’
Y
9\\’ Ref: Your Letter No- ROC.No.1243/2021/ Mines-C dated 10.03.2022-reg.

This has reference to the above cited letter, .

The Dalmia Bharat Sugar & Industries Ltd carried out Mining Operations as
per G.O.M.S.N0.903 dated 25.02.1966 upto 19.08.1986 and then as per the
lease renewal order G.O.M.S.No.74 dated 11.03.1997 from 20.08.1986-

19.08.2006.

We had applied for lease renewal over an extent of 449.364 Ha and
surrendered 82.616 Ha vide our letter dated 11.07.2005.

Further we had applied for Environmental Clearance through the Secretary,

Industries Department dated 09.02.2006.



MAGNESITE:
Quantity of | Opening | Payment Total o
y Transport ?ctua] Qt:a(r;tlty l Balance (Rs) = Made for Amount 1;:“':,‘ Am(;un.; to Excess / Shortage
car Permitted (ts) ransportedi{fs). | | (Excess from the year Paid (Rs) e Payable (Rs)
| |previousyear)| (Rs) | L
1 2 3 .4 . 5=3+4 | 6 7=5-6
2006-07 7 68100 79830.34 ‘ 4"‘62300 4488033
2007-08 53000 63291.051 { 3078744 Nof 3326553
i No Due © NoDue
2008-09 9 9 | .~ 3917600 i .
59800 66792.69 | Certificate 176 Certificate | 3666876 No Due Certiticate
2005-10 48020 55223.088 | issued by 3154250 issued by | 3103487 issued by District
2010-11 48250 54841.129 District 3545500 District | 3535802 Collector dated
2011-12 23400 2876488 ”;”(,Y . 2079250 ¢ ‘]ll‘c‘.(; T 2040229 03.02.2015.
e = — { adatec dated
2012-13 B 77%250() B 9608.039 | 03.02.2015 TASHH0 03.02.2015. 820569
2013-14 5872 6074.419 WA 585 560502
2014-15 12744 13394.71 21490 1449624 171120 1236726 234394
2015-16 11356 12230.583 234304 1541924 1776318 1166775 609543
2016-17 10146 12091.549 l 609543 917010 1526553 1042796 483757
2017-18 7848 7641.91 ‘\ ARATHT 828528 1312285 887741 424544
2018-19 3492 3700.01 | 424544 400845 825389 424719 400670
' [ ‘ -226645
2019-20 19416 24265.161 400670 2496912 2897582 l 3124227 (Shortage paid on
[ i 07.11.2021.)
2020-21 - - - - - = .

Noh. Theu is no due to be pald for Magnesite from DBSIL L.
Copy of the Payment Chnll.m dated 07.11.2021 for Shortage of Rs.226645 is enclosed herewnth




DUNITE:
Quantity of Opening —
Transport Actual Quantity Balance (Rs) MI;ZZT:;LE Total Amount Total Amoll:nt Excess /
Year Permitted (ts) Transported (ts) (Excess from Paid (Rs) to be Payable Shortage
. year (Rs) (Rs)
previous year)
‘ -
i 1 | 2 3 4 5=3+4 6 756
| 2006-07 1\ 2780 283636 42000 88749
\ i?)(()):/s -((3)2 | 2107.5 \ 2003.52 No Due 101813 108248
| 2008- | 1800 162327 Contifionte 97200 No Due 87677 No Due
\ 2009-10 | 300 ‘ 12048.6 issued by 499350 Cerhflcate 484970 Certificate issued
| 2010-11 2550 | 339534 District 75600 issued 118565 oy Distrct
TTIER E | : Collector dated District Collector Collector dated
\ -12 8320 1 8065.59 03.02.2015 400000 dated 03.02.2015 322130 03.02.2015.
| 2012-13 13360 15675.81 998000 1393818
( 2013-14 8542 } 8964.06 1030482 447191
| 201415 45240 \ 471013 236758 1900080 2136838 1646606 490232
| 2015-16 38400 3823584 490232 1209600 1699832 1147077 552755
2016-17 4788 \ 5522.69 552755 143640 696395 165681 530714
2017-18 | 7836 7820.61 530714 235080 765794 234618 531176
| 2018-19 | 0 0 0 0 0 0 Y
]?m-zo ‘ 0 0 0 0 0 0 0
| 2020-21 | 0 | 0 0 0 0 0 0
Note: There is Excess of Rs.531176 paid by Company in Accounts of Department of Geology and Mines. |

Geology and Mines, Salem.

The details sought by you from 1966-67 are not traceable either in our department or in the department of

P.G.Kalidass,
Agent and Mines Manager.
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* Verified, Received cash and grant receipt

lgqrid -

t Shﬁ ldfbé {“1 Le:d,m by,
ep"?tmental Ofﬂé 45
QE(

% \

’I‘r?g‘Su I

s »
&) N

Sl y 2( 5 Sk N() 6(P)
| Sem e 36 012, OAE - 531, 77 0Heets
| HEAD OF ACCOUNT Rs .
0853 Non Ferrous Mining and 226645
Metallurgical Industries
00 Non Ferrous Mining and |
Metallurgical Industries 102 Mineral _
concession Fees, Rents and Royalties 226645 |
' Ai3 Rerts and Reyalties ’ P
' 32 61-Royalty-Mines & Quarries lotal
_D.P.Code - 0853-00-102-AB-32 61
Amoum in words Two laks Twenty six thousand Six hundred Fourty




From To

R. Jayanthi., M.Sc., P.G.D.G., Tvl.Dalmia Bharat and Sugar and
Deputy Director, Industries Limited,

Dept. of Geology and Mining, Vellakkalpatti Village,
Collectorate, Karuppur Post,

Salem-636 001. Salem-636 012.

Roc.No0.1243/2021/Mines-C dated .04.2022.

Sir,

Sub: Mines and Minerals — Major Mineral — Magnesite
and Dunite - Salem District — Original Application
No. 213 of 2021 (SzZ) filed by Thiru.S.Sakthivel,
Salem before the NGT, Southern Zone, Chennai -
Order dated 06.10.2021 - Committee constituted
to inspect Tvl.Dalmia Bharat Sugar and Industries
Limited mines area - Over an extent of 574.46.0
Hects. in S.F.No. 6 of Chettichavadi Village - Salem
West Taluk - Details of production quantity and
royalty remittance - Called for - Req.

Ref: 1. G.0.Ms.N0.903 Industries, Labout and Co-
operation Department dated 25.02.1966.

2. G.0.Ms.No.74 Industries (MMD.1) Department
dated 11.03.1997.

3. NGT Southern Zone, Order dated 06.10.2021 in
0.A.N0.213/2021 (S2). '

4. This office letter even No. dated 10.03.2022.
5. Your E-mail message dated 19.03.2022.

One Thiru. S.Sakthivel has filed Original Application No.
213/2021 before National Green Tribunal (SZ), Chennaiwith a
prayer to take action against the mining of Magnesite and Dunite by
Tvl.Dalmia Bharath Sugar and industries Limited granted vide
G.0.Ms.No.74 Industries (MMD.1) Department dated 11.03.1997 in
Government land in S.F. No.6 Over an extent of 449.36.4 Hects. in
Chettichavadi Village of Salem Taluk and District.

The details of year wise production, transport permit
obtained, quantity transported, royalty and difference royalty
remittance from 1966-67 to till date for Magnesite and Dunite had
been requested vide reference 4™ cited.
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Subsequently, you have submitted the aforesaid details from

the year 2006-07 only vide reference 5" cited. In order to file

report before Hon’ble NGT, remaining years from the original lease
granted period i.e., 1966-67 to 2005-06 is required.

As per rule 51 of Mineral Concession Rules 1960 and rules 45
and. 52 g?dbfrfi\n‘geral Conservation and Development Rules 1988,
returns and statements shall b‘:ers‘l%tnﬁée??o the IBM and State
Government and hence it is requested to furnish the copy of the
same from 1966-67 to 2020-2021 as well as pit mouth register for
Magnesite and Dunite to this office immediately without delay. So as
to enable us to verify the records and same may be filed before the
Hon'ble NGT.

\ TPy ST por
Deputy Director,
Dept. of Geology and Mining,

Salem.

o %\w
Copy submittMe Director of Geology and Mining, Guindy,
Chennai for kind information.

( \/\A -
Wm 22

Ak Supale s of ot

r



DITIB60 QUi

7. @A), enib.sreivel. 9.68l.9-gl eI L oyt g semevsur,
SIEDETTT @IS ST, GasuLb.

UeSuShued LHmId SIThisS&gIemm,

meu L g S gepiaussio, C H — Secas )

Geeud-636 001,
1.8.1243/2021/&aMwin -8 st .04.2022

Sowu.,

QummeT: Serfld WO SIMGD — wrstusmw CHE UG
Siumud IPsE 6Teoer.213/2021 - Ggeuld wmeul Lib —
Gaeuid eu'Ld — Glelipsamauy Symob — meurer.
Lmeoflwr umrs &ai gssor(d NeoyGsul sIAGIL L 6T6oTm
fmsusmsdng Cussrama whmb @emer’  sesflob
Qe pew®ss 2 fubd ayhdug - BoOLES G
ol apndug - 1966-67 (o 1978-79
susoquilsurent BeOLEEL(H LSHCGSET aupris CaT(HS60
- QgmLuns.
urfsmed: 1. wrsssrusn CHEW usmWL STUUMUD PSS 6Tev.
213/2021 gy emsmor mmem 06.10.2021.
2. plwsEnt, ysiufus whmh srmissgemm, $erg,
Classiensr &lps  15.6.676007.1355/611D61109/2006  HiT6iT
09.03.2022.

umieney 1-60 ensegid wissoruemw Codlu ugsmn Eitumu gy emevoruilsst
Guifleb, umiemey 2-60 &rsgd Blus@EkT, LTl wLHmID SIMSSEm,
Osremenr  oeuisaflssr  sypssdk  Coom  wreu Ld, Ggeob el L,
Qe ipdamaly Snrwsdds Slmaursni. Lrsublur urtyd sar oyt NenrGaul
O sretrm  BmeusTsSneE Cuderemsl  whmih  Bsmerr.  Sevflow
Qo yOu®ss EoLEESLH ymund aupmdu 1966-67 g 1978-79
susmIUileuTeTT STSHNGSTTL M6 BenL &80 (5 uSGaubsmsT ufdlsvsnss Cailig)
LAl S0 TS Camflusmemm.

sTeurGeu, @UIGILTm6T @zm_iures Cumuy HnsusrsneG 1966-67 &
1978-79 susmyulloones sresSlnE peL &6 B o aupndiu oG 6
uCuisemer  Gumss.  uwsTUT 1w hETe  aYREGLTY  CHLHS
Q&msT&HGmei.

€&, A
K gums%r mes(@,r_r,rr

yeflulieb LHmID &ITRISSSI0M,
GaeuLd.

r)s,sugu&em&, usuvﬂg,g;scmuuuu@élmgj
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